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tCENTRAL     FUNDS     TO     RAJASTHAN   FOR 
"RURAL DRINKING  WATER SCHEME' 

155.   SHRI  SUNDAR   MAN1   PA-
TEL: 

SHRI  K.  SUNDARAM : 
SHRI K. C. PANDA : 

Will the Minister of AGRICUL-
TURE/  be pleased to state: 

(a) whether it is a fact that the Gov-
ernment by way of grant have given to 
the State Government of Rajasthan 
enough fund to start a number of new 
projects under the 'Rural Drinking Water 
Scheme'; 

(b) whether it is also a fact that the 
Rajasthan Government are delaying these 
projects; 

(c) if so, the reasons therefor; and 
(d) if not, by when these projects are 

likely to start and how much funds have 
been given to the State Government for 
this purpose? 

THE MINISTER OF STATE IN THE 
MINISTRY OF AGRICUL-
TURE/  
(PROF. SHER SINGH): (a) to (d) A 
statement is attached. 

STATEMENT 

Central Funds to Rajasthan for 'Rural 
Drinking Water Scheme' 

Under the Rural Works Programme 
which, in Rajasthan, covers 10 districts 
(namely, Jaisalmer, Barmer, Pali, Ja-lore, 
Bikaner, Churu, Jodhpur, Bansr wara, 
Nagaur and Dungarpur), rural drinking 
water supply schemes will also be taken 
up. The main aim of the Rural Works 
Programme is to provide employment to 
agriculiural labour and to mitigate severity 
of scarcity conditions in the selected 
chronically drought prone districts by 
organising labour intensive and productive 
works. As water supply schemes are not 
very labour intensive, the question of their 
inclusion in the programme had to be i 
examined in detail. Taking into account the 
special conditions in the 10 selected 
districts of Rajasthan, it was decided to 
earmark an amount of Rs. 3 crores—within 
the total outlay of Rs. 20 crores Which will 
be available    to 

.these districts over the 4 year program-
me period-—for rural drinking water 
schemes. 

Before actually taking up these sche-
mes, it would be necessary to consider 
various technical factors. This is likely to 
take time. The State Government are 
formulating master plans for all the 
selected R.W.P. districts on the basis of 
which the programme for the remaining 
years of IV Plan will be sanctioned. The 
rural water supply schemes will be 
included in these master plans and are 
likely to be taken up during the current 
financial year. Rural water supply 
schemes are also included in the State 
plan, though no specific grant assistance 
is given for such schemes by the 
Government of India. 

 
J [INTERNATIONAL AID  FOR REFUGEES 

FROM EAST PAKISTAN 
207. PT. BHAWANIPRASAD TI-

WARY: Will the Minister of LABOUR    
AND      REHABILITATION/ 

 be pleased 
to state : 

(a) what are the names of those 
countries which have been helpful or 
which have decided to extend help 
at the international level in affording 
relief to the evacuees coming over to 
India from East Bengal; and 

(b) whai is the nature and extent 
of assistance received by India on this 
account and what are the names of 
the countries, from where the assis 
tance has been received?] 

fTransferred from  the    26th    May, 1971. 
XI   ] English translation. 
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t[THE DEPUTY MINISTER IN THE 
MINISTRY OF LABOUR AND 
REHABILITATION/  

 (SHRI    BALGO-
V1ND VERM A): (a) and (b) A state- 

ment showing the details of assistance 
offered by/received from different coun-
tries and international organisations as 
relief for refugees from East Bengal is 
attached. 
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AUDIT  OF  ACCOUNTS OF  NEW   FRIENDS 
COOPERATIVE  HOUSE BUILDING   SOCIETY 

NEW DELHI 
210. SHRI MAHAVIR TYAGI : Will 

the Minister of AGRICUL-
TURE,  be pleased to state : 

(a) whether the Registrar of Coope-
rative Societies or any person authorised 
by him have been auditing the accounts 
of the New Friends Cooperative House 
Building Society, New Delhi from year to 
year; and 

(b) if so, whether the Chartered Ac-
countant who audited the accounts of the 
Society for the year ending June, 1970 
was appointed by the Registrar of 
Cooperative Societies? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF AGRICULTURE 
/  
(SHRI JAGANNATH PAHADIA): (a) 
The statutory audit of the New Friends 
Cooperative House Building Society, 
New Delhi,  has been conducted 

upto the year 1968-69 by the nominees of 
the Registrar of Cooperative Societies, 
Delhi. 

(b) The statutory audit for the year 
1969-70 has not yet been completed. The 
chartered accountants who are stated to 
have audited the accounts for this year 
were not appointed by the Registrar of 
Cooperative Societies. 

t INTERNATIONAL AID FOR  REHABILITATION 
OF  REFUGEES 

216. SHRI SITRAM JAIPURIA: Will 
the Minister of LABOUR AND 
REHABILITATION/  

 be pleased to state : 
(a) whether it is a fact that the Gov-

ernment of India has asked for inter-
national aid for the rehabilitation of lakhs 
of refugees coming from Bangla Desh; 

(b) whether it is a fact that the Indian 
Permanent Representative to the United 
Nations met U.N. Secretary-General in 
this connection:  and 

tTransferred from the    26th   May, 1971. 


